Palasm lndore Mo 9300006928 :

PAYAL “PARMAR D/O
\HESH PARMAR HERE
‘ DECLARE THAT 1 HAVE l -
IANGE MY NAME AS

YAL W/O JEEVAN SO,

HESTERN RAILWAY-RATLUMDIISION D

SIGNAL & TELECOMMUNICATION

IOM NOW AND IN s ENT
ITURE | WILL BE KNOWN E-TENDER NOTICE
"MY NEW NAME. Tender No.:

> SnT_RTM_18 04 2R Signal
Date: 18.03.2019

Name of Work: Supply, instaliation,
testing and commissioning of S&T
material in connection with Ratlam:;
Shifting of goods shed from Ratlam
passenger yard to Dhoswas’
(DBWS) side near LC 192'B' and
development basic facilities.
Approximate Cost of Work:
% 70,20,315.54 (X Seventy Lakh
Twenty Thousand Three Hundred
Fifteen Point Fifty Four Paisa only).
Earnest Money Deposit:
¥ 1,40,400/- (X One Lakh Forty
Thousand Four Hundred only).
Completion Period: Three (3)
Months. Time & Date for Closure
for Submission of e-Tender
Documents: 15.00 hrs. on
09.04.2019. Time & Date for
Opening of e-Tender: After 15.30
hrs. on 09.04.2019. Validity of
Offer: 45 days from opening of
tender. The Tender can be viewed
online at e-Tender Portal
‘| www.ireps.gov.in and offer must
be submltted on same e-Ten?

PAYAL W/O JEEVAN *
VILLAGE: BADKUA
TEHSIL: MANASA

DISTT: NEEMUCH (M.P)
MOB, NO.: 77630-00395

UBLIC NOTICE

tice is hereby given that the
are certificate Neos. 6506 and
910 bearing Distinctive No.
05321 to 1503570 and
714101 to 10714150. Under
io No. SCL018622 of SHREE
(MENT LTD. Regd. office :
ngur Nagar, Beawar Distt.
ner Raj. 305901. in name of
ita Jain. 62/1 South Tukoganj,
5 Shekhar Pride Apit. Indore
2001. have been reported
st/ Stolen and that an
plication for issue of duplicate
rtificate in respect thereof has
en made to Shree Cement Lid.
whom objection if any against
iwance of such Duplicate
are Certificates should be
ide within 15 days from the
te of publication of this notice.
iare certificates are not
wtgaged or any loan taken
ainstthis.
Anita Jain.
62/1 South Tukoganj,
205 Shekhar Pride Aptt.
Indore 452001.
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copyto the company atits registered office.
Dated this 21 day of March.2019
ADROIT ASSOCIATES LLP
{A Registered LLP)

| before the various High Courts, for the following vacancies :

GOVERNMENT OF INDIA,
MINISTRY OF FINANCE DEPARTMENT OF REVENUE °

OFFIGE OF THE GHIEF COMMISSIONER OF CENTRAL TAX
{CGST), CUSTOMS & GENTRAL EXCISE, BHOPAL ZONE
35-C. GST BHAWAN, ADMINISTRATIVE AREA, ARERA HILLS, BHOPAL- 462011

Appointment of Senior/Junior Standing Counsels

Applications are invited in proforma A/A-1 from the registered advocate for
appointment as Sr./Jr. Standmg Counsels for handling eases of Indirect Taxation

1. | M.P. High Court (Jabalpur Bench) 02 : 02 »
2. | M.P. High Court ( Indore Bench) 02 02
3. | M.P. High Court { Gwalior Bench) 02 02
4. | G.G. High Court ( Principal Bilaspur Bench) 02 02

2. Eligibility ~ For appointment as Sr./Jr. Standing Counsel, a person should be
enrolled/registered as an advocate with the High Court and have a minimum
experience of Five years in case of Sr. Standing Counsel and Three years for Jr.
Standing Counsel, handling preferably GST, Customs Central Excise & Service Tax
matters before High Courts or Tribunals.

3. The details about the Proforma, Qualification, duﬁesof(:ounse! fees & allowances
and ferms and conditions etc. are available at the website of Chief Commissioner,
Cugtams, Ceniral Excise & Central GSTi.e ” www.ccobz.gov.in®.

plications in the preseribed formats along with requisite documents s\
regch this office on or before 26.03.2019 Chief Commission

E- Mail: cou-cexbpl@nic.in, Phone ; 0755-2551407, 2552375

SCHEDULE {
FORM A
PUBLIC ANNOUNCEMENT
(Regu!atton 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
NIKHIL CAPITAL & CURRENCY PVT. LTD.

1.} Name of Corporate Person Nikhil Capital & Currency Pvt. Lid,

2. Date of incorporation of 19th Day of September, 2008 -
Corporate Person

3.| Authority under which
Corporate Person is
Incorporated/ Registered

Registrar of Companies,
Gwalior (M.P.)

4.| Corporate ldentity Number .| U87120MP2008PTC021173

of Corporate Person

1 5.} Address of the Registered

401, Princess Empire,
12, Race Course Road,
indore (M.P.) 452001 IN

Office and Principal Office
(if any) of Corporate Person

6.} Liquidation Commencement
Date of Corporate Person

16th Day of March, 2019

Ashutosh Gokhale

Address: 206, Manas Bhawan Ext.,
11, RNT Marg, Indore 452001 (M.P.)
Email Id.: gokhale206@gmail.com
Tele. No.: 0731-25239809, 4094192
Reg. No.: IBBI/IPA-001/IP
P00613/2017-2018/11072

- 7.} Name, Address, Email address,
Telephone Number and

The Registration Number of
The Liquidator

8.1 Last Date for Submission of
Claims

15" Day of April, 2019

Notice is hereby given that the Nikhil Capital & Currency Pvt. Ltd. has
commenced voluntary liquidation on'the 16th Day of March, 2019.

The stakeholders of Nikhil Capital & Currency Pvt. Ltd. are hereby
called upon to submit a proof of their claims, on or before the 15th Day of
April, 2018, to the liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic
means only. All other stakeholders may submit the proof of claims in
person, by postor by electronic means.

Submission of faise or misleading proofs of claim shal attract penalties.

Sd/- ASHUTOSH GOKHALE

Registration Number; 1BBI/IPA-001/IP Date: 19.03.2018

P00613/2017-2018/11072 Liguidator

£

Dewas:- 221373. Mumbai, Ph:- 22874566. FAX: 22874688. New Delhi, Ph:- 23718853

a Ph:- 22875645. Chennai - Ph:- 28217766. RNI No. 38281/83
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